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PAPERS LAID ON THE TABLE

Report of Road Transport  Reorga­

nisation Committee

The Minister of State in the Minis­
try of Transport and Communications 
(Shri Raj Bahadur): I beg to lay on 
the Table a copy of the Report of the 
Road Transport Reorganisation Com* 
mittee  [Placed m Library  See No. 
LT-1354/59 ]

Shri T. B. Vittal Rao (Khammam): 
Some news appeared  in the  papers 
about some of the  recommendations 
made in this report; they are of a very 
far-reaching  nature  So,  I  would 
request you to allow some discussion 
on this report.

Mr.  Speaker:  The  hon  Member 
knows how to move m the matter.

Shri T. B. Vittal Rao: I do not know 
how before the report is presented to 
Parliament,  the  reccmmendations 
appeared m the Press

Hr. Speaker: That is another matter. 
After the report is laid on the Table 
of the  House, if  any hon. Member 
wants a discussion on that matter, he 
can send notice of a motion. If I con­
sider it necessary and if we have time,
I will allow it.

Shri T. B. Vittal Rao: Some priority 
may be given for that.
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Mr. Speaker: He may send a notice; 
I will consider it.

Amendment to Central Excise 

Rulib

The  Deputy Minister  of  Finance 
(Shri B. K. Bharat): I beg to lay on 
the Table, under Section 38 of the 
Central Excises and Salt Act, 1944, 
a copy of Notification No. G.S.R. 412, 
dated the 11th April, 1959, making 
certain further  amendment  to  the 
Central Excise Rules, 1944.  [Placed 
tn Library  See No LT-1352/59]

Laccadive,  Minicoy and  Amxndxvi 
Islands  Suppression or Immoral 

Traffic in Women and Girls  Rules

The  Deputy  Minister  of  Home 
Affairs (Shrimati Alva): I beg to lay 
on the Table, under sub-section (4) 
of Section 23 of the Suppression of 
Immoral Traffic in Women and Girls 
Act, 1956 a Copy of the  Laccadive, 
Minicoy and Amindivi Islands Sup­
pression of Immoral Traffic in Women 
and Girls Rules, 1959  published  m 
Notification No GSR 300, dated the 
14th March, 1959.  [Placed m Library. 
See No LT-1353/59]

12.02 hn.

ESTIMATES COMMITTEE 

Forty-Eighth Report

Shri B. G. Mehta (Gohilwad): I beg 
to present the Forty-eighth Report of 
the Estimates Committee on the Minis­
try of Home Affairs—Scheduled Castes. 
Scheduled Tribes and Other Backward 
Classes

1202) hrs.

COMMITTEE ON PRIVATE MEM­
BERS’ BILLS AND RESOLUTIONS

Forty-second Report

Sardar A. S. Saigal (Janjgir): I be* 
to present the Forty-second Report of 
the Committee on Private Members' 
Bills and Resolutions.




